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INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK

CAUSE LIST FOR DIVISION BENCH
BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & MADHUSUDAN SAWDIA, ACCOUNTANT MEMBER
DATED: 23/02/2026 (MONDAY) AT 10.30 AM (PHYSICAL BENCH)
Appeal Number A.Y. Name of the assessee
ITA | 348 | CTK|2025| 2016-17 |[A] AMANULLA KHAN
ITA | 422 | CTK| 2025 | 2025-26 |[A] NOCCI BALASORE INFRASTRUCTURE COMPANY
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CTK| 2025 2017-18 |[A] ADHIKAR
ITA | 555 | CTK | 2025 | 2019-20 |[D] BALLURAM STEELS PVT LTD
ITA | 557 | CTK| 2025 | 2019-20 [[A] M/S. BIRAJA STEEL
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2025 | 2019-20 |[A] CHILIKA DEVELOPMENT AUTHORITY
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025 | 2012-13 [[A] M/S. HOTEL MAHARAJA
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ITA CTK| 2026 | 2011-12 |[A] BIJAY KUMAR PRAJAPATI
A 026 | 2019.0 [FA] SATE BANK OF INDIA OFFICERS MULTI PURPOSE CO-OPERATIVE
SOCIETY ORISSA LTD
CTK | 2026 | 2017-18 |[A] KAILASH CHANDRA SAHOO
2026 | 2017-18 |[A] MAHALAXMI BHANDAR
2026 | 2017-18 |[A] MAHALAXMI BHANDAR
ITA CTK | 2026 [ 2018-19 |[A] ORISSA STATE CO-OPERATIVE AGRICULTURAL AND RURAL DEVT BANK
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[A] SOCIETY FOR TRAINING, ACTION, RESEARCH & REHABILITATION (STARR)



INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH
BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & MADHUSUDAN SAWDIA, ACCOUNTANT MEMBER
DATED: 24/02/2026 (TUESDAY) AT 10.30 AM (PHY AL BEN

Name of the assessee
[D] ROUT INFRASTRUCTURE PRIVATE LIMITED
[A] ROUT INFRASTRUCTURE PRIVATE LIMITED
[A] ROUT INFRASTRUCTURE PRIVATE LIMITED
[A] RAJKISHOR PRASAD JAISWAL
[A] JAGANNATH TRUCK OWNERS ASSOCIATION
CTK | 2025 | 2018-19 |[A]JAGADISH BEHERA
463 | CTK | 2025 | 2020-21 |[A]POSCO INDIA PRIVATE LIMITED
519 | CTK | 2025 | 2017-18 |[D]POSCO INDIA PRIVATE LIMITED
577 | CTK | 2025 | 2008-09 |[A] DEEPAK STEEL AND POWERLTD

8 2025 | 2009-10 |[A] DEEPAK STEEL AND POWERLTD
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2016-17 |[A] TRINATH PARIDA

2019-20 |[A] ANIL CHOUHDARY

2015-16 |[A] SHRI RADHA KRISHNA ISPAT PRIVATE LIMITED
2011-12 |[A] USHA PROJECTS (INDIA) PVT. LTD.
2012-13 |[A] USHA PROJECTS (INDIA) PVT. LTD.
2012-13 |[D] USHA PROJECTS (INDIA) PRIVATE LIMITED
[D] M/S USHA PROJECTS (INDIA) PVT LTD

[A] USHA PROJECTS (INDIA) PVT. LTD.

[D] M/S USHA PROJECTS (INDIA) PVT LTD

[A] USHA PROJECTS (INDIA) PVT. LTD.

[D] M/S USHA PROJECTS (INDIA) PVT LTD

[A] USHA PROJECTS (INDIA) PVT LTD

[A] USHA PROJECTS (INDIA) PVT LTD

[A] SHAJI SIVADASAN

[A] BISWAMBAR PATI

[A] AMIT KUMAR NEWATIA

[A] BARATAM SRIKANTH

[A] BARATAM SRIKANTH

[A] SIBARAM RAUT

[D] OMC EMPLOYEES GRATUITY FUND TRUST
[A] PRATYUSHA CHANDRA SUBUDHI

[A] PRAMOD PATRA

[A] JAGANNATH FOOD PROCESSORS
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INCOME TAX APPELLATE TRIBUNA TA 3ENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHA DICIAL MEMBER & MADHUSUDAN SAWDIA, ACCOUNTANT MEMBER

S W

I

DATED: 25/02/2026 (WEDNESDAY) AT 10.30 AM (PHYSICAL BENCH)

Appeal Number Y. Name of the assessee

2024 2018-19
ITA 20251 2015-16

ITA 2025

[A] SHANTI MEMORIAL HOSPITAL PRIVATE LIMITED
[A] ALEKHA JENA

2014-15 |[A] MR. RAJKUMAR SINGH
2012-13 |[A] ARSS DEVELOPERS LIMITED

2019-20 |[A] RAJENDRA KUMAR GUPTA

ITA 2025

N | O

2025| 2017-18 |[A] BRAHMANI RIVER PELLETS LTD
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2018-19 |[A] M/S .MAA MANI INDUSTRIES PRIVATE LIMITED

8 |ITA 2025 2014-15 |[D] BRAHMANI RIVER PELLETS LTD
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2026 | 2014-15 |[A] BRAHMANI RIVER PELLETS LTD

CTK| 2025]| 2018-19 |[D] OMPRAKASH GUPTA
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2018-19 |[D] OMPRAKASH GUPTA

2025| 2014-15 |[A] NARAYAN PATTANAYAK

20251 2014-15 |[A] NARAYAN PATTANAYAK

2025 2017-18 |[A] CHANDANA PRADHAN
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773 | CTK]| 2025 | 2014-15 |[A] M/S RAMESWAR AGRO INDUSTRIES PRIVATE LIMITED

2025 2017-18 |[A] SRIKANTA PRADHAN
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EIEIEIEIEIEIEIEIEE]

| 4|2l 3]| 4

AR|IR|IARI|IAR|IAR|IARI|IXRI|AR|A| R
N

@)
—
o
N

026 | 2015-16 |[A] ASHISH KUMAR PANDA

— |
HE
H
AN
N

026 | 2021-22 |[A] DEEPAK KUMAR SAHOO

2026 | 2015-16 |[A] PRASANTA KUMAR PANDA

>
EIE
]

AN | AN

-y
N

026 | 2016-17 |[A] PRASANTA KUMAR PANDA

—
H
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[A] GEETANJALI DEY

[A] VIDYASAGAR INSTITUTE OF TECHNICAL STUDIES




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH
BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & MADHUSUDAN SAWDIA, ACCOUNTANT MEMBER
DATED: 26/02/2026 (THURSDAY) AT 10.30 AM (PHYSICAL BENCH)

Name of the Assessee

[A] MAA KALAPATA CONSTRUCTION & TRANSPORT

Appeal Number Remarks
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2025 | 2017-18 |[D] KEONJHAR CENTRAL COOPERATIVE BANK LIMITED

ITA | 666 | CTK | 2025 | 2017-18 |[D] KEONJHAR CENTRAL COOPERATIVE BANK LIMITED
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2026 | 2022-23 |[A] AMITA KUMARI PANIGRAHI
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INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH

EF /SHRI GE E MATHAN, JUDICIAL MEMBER & MADHUSUDAN SAWDIA, ACCOUNTANT MEMBER
DATED: 27/02/2026 (FRIDAY) AT 10.30 AM (PHYSICAL BENCH)

729 | CTK | 2025 | 2023-24 |[A] PARADIP PORT AUTHORITY

CTK | 2026 | 2014-15 |[A] CHANDAN KUMAR CHOUDHURY

2026 | 2017-18 |[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

2026 | 2019-20 |[A] ARSS INFRASTRUCTURE PROJECTS LIMITED
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2020-21 |[A] SUNIL KUMAR AGARWAL
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2020-21 |[A] SOURAB AGARWAL
026 | 2021-22 |[A] SOURAB AGARWAL
2020-21 |[A] ANIL AGARWAL '
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